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do hereby solemnly affirm and State as follows:

1. That I am presently posted as Chief Conservator of Forest-cum-
State Nodal Officer-cum- Member Secretary, Bihar State
Wetland Authority under the Department of Environment,

Forest and Climate Change, Patna, Bihar. I am competent to

file the present counter affidavit on behalf of the answering

)
spondent. I am aware of the facts of the present case that I
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believe to be true. As such, I am competent to depose the
present counter affidavit.

2. That the Haldia Chaur water body is located to the West of
Mattkara Village, Tarwa Mangapal, Dariyapur Block in the
Saran District in Bihar. This is a natural water body spread over
an area of 37.714 hectare on the government land.

3. That, as approved by the Bihar State Wetland Authority in the
meeting dated 09.09.2024, the notification of the Haldiya Chaur
as ‘'wetland'" under the Wetland (Conservation and
Management) Rules, 2017 is under the process for publication
in the official gazette.

4. That regarding the allegation of poaching of migratory birds, it
is stated that vide letter no. 621 dated 20.11.2024 of the Chief
Conservator of Forest-cum-State Nodal Officer, Environment
and Climate Change, Bihar addressed to the concerned
Divisional Forest Officer, Saran Forest Division, Chapra has
forwarded the complaint made by the Applicant (Sh. Dinesh

Kumar Suman) for necessary action.

5. That vide letter no. 73 dated 16.01.2025 the concerned




13.12.2024 it was found that there was no evidence of poaching
of migratory birds as alleged by the complainant/Applicant. A
copy of this letter was marked to the Chief Conservator of
‘Forest-cum-State Nodal Officer, Environment and Climate
Change, Bihar, Patna (Respondent no. 4).
True photocopy of the letter bearing
letter no. 73 dated 16.01.2025 of the
Divisional Forest Officer, Saran Forest
Division is annexed herewith and
marked as Annexure - A.
. That, the Department of Environment, Forest and Climate
Change, Government of Bihar vide Notification no. Parya. /
Jal./ Pari.- 50/2020 (Khand. - I) - 41 dated 25.01.2022 has
notified the constitution of District Wetland Committee with
the responsibility to implement the prescribed provisions of the
Wetland (Conservation and Management) Rules, 2017 and for
the conservation and management of the wetlands in the
concerned district, including keeping tab oni ownership transfer,
to make entry as wetland in the land revenue records, to

3% demarcate with boundary pillars and to check encroachment.
True photocopy of the Notification dated

I‘ 25.01.2022 issued by the Department of
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Environment, Forest and Climate Change,
Government of Bihar is annexed herewith
and marked as Annexure - B.

7. That, upon publication of the final notification of this water
body under reference as 'wetland', in the official gazette, as per
the prescribed provisions of the Wetland (Conservation and
Management) Rules, 2017 the conservation and management of
this water body will come under the Bihar State Wetland
Authority through the concerned District Wetland Committee,
Saran District, Bihar.

8. That the Chief Conservator of Forest-cum-State Nodal officer,
Environment & Climate Change, Bihar has conducted an
inspection on 10.07.2025 to randomly verify the allegations
made in the instant application. During the said inspection it
was found that no poaching of birds was noticed and no one
was abstracting water from the water body for fishing. That
regarding the tree plantation around the water body, it is
submitted that it will be considered after the preparation of

Integrated management Plan (IMP) for Haldiya Chaur water

body.




in this instant case. The notification of this water body, Haldiya
Chaur located to the West of Mattkara Village, Tarwa
Mangapal, Dariyapur Block in the Saran District in Bihar, as

wetland 1s being processed for publication in the official gazette.

That as was decided by the Bihar State Wetlénd'

Authority, tender has already been called for the preparation of
Integrated management Plan (IMP) for the conservation and
management of this water body, as prescribed in the Wetland
(Conservation and Management) Rules, 2017. During the
preparation of the Integrated Management Plan, the
requirement for tree plantation, regulation of fishing and water

management will be considered as prescribed.

Therefore, in the light of the above facts and conservation
efforts being undertaken by the Bihar State Wetland Authority,
it is humbly prayed that this instant Original Application may

be dismissed or the Hon'ble Tribunal may pass an order as

deemed fit. s
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12. That I have read the contents of the affidavit and have

understood the same and nothing material has been concealed

therefrom.
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made in the present affidavit are true and correct to the best of my
knowledge and informaticn derived from records of the matter and
Annexures are true copy of the original, no part of it is false and

nothing material has been concealed therefrom.

DEPONENT
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